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(T0 BE PUBLISHED IN "rm; DELHI GAZETTEVPART-IV EXTRA ORDINARY)
GOVERNMENT or NATIONAL CAPITAL rermirom or o-arm

S HOME DEPARTMENT. S
5'» LEVEL, c WING, DELHI SECRETARIAT, 1.R.oEsTATE,siNE'WsDELHl

No. F.33/33_4/2t)24,/Home-III/ Part 2/ 330 » Dated:01'07'2024

NOTIFICATiON

In exercise of the power conferred by Clause (g) of sub-section (4) of Section 323
of the Bharatiya Nagarik Suraksha Sanhita, 2023 read with S.O. 2506(E) dated 28
June, 2024, issued by Ministry of Home Affairs, Government of India, the Lt Governor
of National Capital Territory of Delhi, hereby spe_ci_ti.es_'th_e___fQ110}{\§i11g_,Q§fiC.i§=!l§. Of
Forensic Science Laboratories of Delhi as ’Scientific Expert’ for the purpose of Bharatiya
Nagarik Suraksha Sanhita, 2023: '

(i) Iunior Scientific Assistant with three (O3) ye.»\>='»v'~ 1': -'Xp€ri€nC€
(ii) Senior Scientific Assistant
(iii) Junior Scientific Officer
(iv) Senior Scientific Officer ,
(v) Principal Director-cum-Chief Forensic Scientist

This notification shall come into force with immediate effect.

BY ORDER AND IN THE NAME or THE LT. GOVERNOR
or T-HE NATIONAL CAPE?!‘ TERRITORY OF DELHI

' T
 L '2 LVIND' SINGH)

DY. SECRETARY (HOME-III)
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No.F.33/334/2024/Home-Ill/Part2/330 _ ,, - Dfl C ,

> _ __ ,, ;. - _ _ ' “‘ ‘ghwga-‘P‘ ".li<".~,.‘1r_'~.|1-.a-_ , - .'&q- m¢-.>*il§',,,.,,_,-'1. ..-:==m.wvuu::xnm'5=e,1;a4».==»~4ameannmt I _

\’s\£/

ted 01.07. 2.024

. - D 5 and necessary acti0n:-Cop)‘ forwarded to the following for mforma on

22, Registrar General, Delhi High

_ d',, N w Delhi1. Registrar General,5"Pl'°m“' Courtonn H G

Court, New Delhi
_ _ . ~ i ts, Delhi

/1* PrinciPal District & Sessions l "d8°(H‘l5)' T5 Hagar Cour
. , . . ' D lh' . -

4. Secretary, Govt. oflndia, Ministry of Home Affalrs, NEW e 1

5 _ . . ~ ' , N D lhi. Secretary, Govt. of India, Ministry of Law, Just1ce&Legal Affairs ew e

6. Secretary to I-Ion'ble LG, Delhi

y 7. Director, Intelligence Bureau,

8.

9.

Govt. of India, New Delhi. y

1 Director Central Bureau of Investigation, CGO complex, New Delhi.

Director, NCRB, M/0 Home Affairs, East Block, R.K. Purarn, New Delhi. "

10. Director, Prosecution Department, Govt. of NC!‘ of oéixii. .

11

12. Additional Sec:-eta

' 13f Commissioner of Police, Delhi

14. Director General (Prisons), Del

l5. Secretary (Law), Govt. of NCT

16. Staff officer to Chief Secretary,

17._ PA to Additional Chief Secreta

. Director, Forensic Science Laboratory,‘ Rohini, New Delhi.

ry(UT), M/o Home Affairs, North Block, New Delhi.

Police. C 2

hi Prisons, Delhi. -

of Delhi.

cmcr of Delhi.
ry- (Home), GNCT of Delhi.

V L
 .> R SINGH)

Dy. Secretary (Home~lll)
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. ’OFF[§E OF THE PRINCIPAL DISTRICT 81 SESSlONS’JUDGEi(HQ§]: DEIJ-ll

No. ~ "" "l ' ' 'tsenI./Misc./Circulation/2024 C Dated, Delhithl 1
S0568-e 51.0666 i . i

Sub:- egarding Forensic Science Laboratories of Delhl. y

'Zll'2l

Forwarded av copy of Notification lNo. F.33/334'/2024/Homelll/Part 2/330 dated 01/0'7/2024
and this office bearing diary No. 1373/B dated 06/07/2024 received from Sh. Kulvinder Singh,, Dy.
Secr'etary(Home-Ill), Governemnt of NCT of Delhi, Home Department, 5"‘ Level, C-Wing, Delhi Secretariat,
l.P. Estate, New Delhi (Copy of the Notification enclosed), to be circulated for information to :-

:§UJI\l|-1

. All the Ldi Principal District 8t Sessions Judges, Delhi/New Delhi (except Central-District).

. The Ld. Principal Judge, Family Courts (HQs), Dwarka courts, Delhi. C

. All the Ld. Judicial Officers posted in Central-District, Tls Hazari Courts Delhi. .
The Chairman, Website Committee,'Tis Hazari Courts, Delhi With the request to upload the same
on the Website_ of Delhi District Courts as per rule. ~ '

5. Dealing official for uploading the same on Centralized Website through LAYERS as per rules.
4 6. P.S. to Ld. Principal District & Sessions Judges (HQs), Delhi for information.

(RA B V
Officer In-Charge, Genera Branch, (C),

District Judge, ‘(Commercial Court),
y Tis Hazari Courts Del '

Encl. As above
' " Ill’? l“")

\.aw 2
Cir‘

.'_/-M"“/
sumt KUMAR SHARMA G

CHAIRMAN
l.T. & DlGlTlZATlON
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